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MR. SPEAKER Anything can’
happen. We shall discuss it.

SHRI ABDUL RASHID KABULI :
Sir, may I make a subnfission ?

MR. SPEAKER : Why are you
trying to break the rules ? You are an
old member now. You do not have to

learn. You have already learnt the
rules.
[ Transiation)

I would not allow it like this. You
should raise it. properly in some other
manner. You may do it under Rule
377. Why you raise it like this.

[ English}

Nothing goes on record.

SR 1
KABULI *¥*

ABDUL RASHID

MR. SPEAKER : You had the
right to write to me earlier if you were
so conscious of that I had not forbidden
you. One gentleman has already done it
and 1 have allowed bim. ’

SHRI ERASU AYYAPU REDDY :
Rose.

MR. SPEAKER :
point of order ?

What is your

SHRI ERASU AYYAPU REDDY
(Kurnool) : May we know whether the

session is definit2ly coming to an end on
. the 25th ?

MR. SPEAKER : where were you ?
Were you not listening ? I have already
told you that we will discuss it. You
will know it.
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[ English)

Notifications Under Foreign Contribution
(Regulation) Act

THE MINISTER OF HOME
AFFAIRS (SHRI S.B. CHAVAN) : 1 beg
to lay on the Table a copy each of the
following Notifications (Hindi and
English versions) under sub-section (3)
of section 30 of the Foreign Cortribu-
tion (Regulation) Act, 1976 :—

(1) The Foreign Contribution
(Aegeptance or Retention of
Gifts or Presentations) Amend-
ment Regulations, 1984
published in Notification No.
%.0.980 (B) in Gazette of
India dated the 31st December

1984.

(2) The , Foreign Contribution
(Recgulation) Amendment
Rules, 1984, published in

Notification No. G.S.R. 755
(E) in Gazette of Indiz dated
the 5th November, 1984.
[Placed in Library See No.
Lt-89/85]

Notifications Under Companies Act,
Monopolies and Restrictive Trade
Practices Act, Industries (Development
and Regulation) Act, Inchek Tyres
Limited 2nd National Rubber Manu-
factarers Ltd. (Nationalisation) Act,
Dalmia Dadri Cement Ltd. (Acquisi
tion and Transfer of Undertak-
ings, Act etc.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF

@MOHAMMAD KHAN) : I beg to lay

on the Table—

(1 A any each of the following
Notificatiots (Hindi and
English versions) under section

620 of the Companiss
1956 :— e Act,

(i) Draft Notificition No,
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)

15/4/80-IGC regarding
" exemption to Government
_ Companies from the appli-
cability of section 205A
of the Companies Act,
1956.

(iiy Draft Notification No.
15/4/80-IGC  regarding
exemption to Government
Companies from the
applicability of sectron
108 of the Companies
Agt, 1956.

(iii) Draft Notification No.
15/4/80-IGC  regarding
exemption to Government
Companies ®from the
applicability of sections
43A, 149 (2A), 205B,
263, 264, 265, 266, 307
308, 316, 317 and 386
of the Companies Act,
1956.

(iv) Draft Nofification No.
15/4'80-IGC  regarding
excmption to Government
Companies from the
appliicability of sections
165, 187D, 294 and sub-
sections (2) and (3) of
section 294AA of the
Companies Act, 1956.

(v) Draft Notification No.
15/3/84-1GC  regarding
exemption to Government
Companies from the
applicability of section
7295 of the Companics
Act, 1956. [Placed in
Library. See Neo. LT-
90/85]

A copy of the followimng
Notifications (Hindi and
English versions) uader section
(5) of section 396 of the
Companies Act, 1956 :—

(i) S.0. 681 (E) published in
Gazette of India dated
the 10th September, 1984,
regarding amalgamation
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of M/s Sendra Invest-
ments Company Limited
and five other companies
with M/s. Eastern Invest-
ments Limited.

(1) S.0. 796 (E) published
in Gazette of India dated
the 18th October, 1984
regarding amalgamation
of M/s Punjab Wireless
®ystems Limited.

A copy each of the following
Not,fications (Hindi aand
English versions) under sub-
section (3) of section 642 of
the Companies Act, 1956 :—

{i) The Cost Accounting
Records (Engineering In-
dustries) Rules, 1984,
published in Notification
No. G.S.R. 688 in
Gazette of India dated the
7th July, 1984.

(i) The Cost Acd@hnting
Records (Electrical Cables
and Coanductors) Rules,
1984, published in Noti-
fication No. G.S5.R. 767
in Gazette of India dated
the 21ist July, 1984.
[ Placed in Library. See
No. LT-91/85]

A Copy each of the following
Notifications (Hindi and
Baglish versions) under sub-
section (3) of section 67 of
the Monopolies and Restric-
tive Trade Practices Act,
1969 :—

(i) The Monopolies and
Restrictive Trade Prac-
tices @mmission (Rec-
ruitment of Members of
Staff) Amendment Rules,
1984,  published in
Notification No, G.S.R.
1019 in Gazette of India
dated the 29th Septem-
ber, 1984.

{ii) The Monopolies and
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(6)

Restrictive Trade Prac-
tices Commission (Recuit-
ment and Conditions of
Service of  Registrar,
Join: Registrar, Deputy
Registrar, Assistant Regis-
trar of Restrictive Trade
Agreements) Ameodment
Rules, 1984, published in
Notification No. G S.R.
1020 in Gazette of India
dated the 29th September,
1984.

(iii) The Monopolies and
Restrictive Trade Prac-
tices Commission (Recruit-
ment and Conditions of
Service of Director of
Investigation) Amendment
Rules, 1984, published
in Notification No.
G.S.R. 1021 in Gazette
of India dated the
29th September, 1984.
[Placed in Library See No.
LT-92/85]

A Copy of Notification No.
S.0. 797 (E) (Hindi and
Bnglish versions) published in
Gazette of Imndia dated the
18th October, 1984 regarding
reservation of items for small
scale sector, issued under the
Industries (Development and
Regulation) Act, 1951.
[ Placed in Library See. No.
LT-93 85!

A copy of the Incheck Tyres
Limited and National Rubber
Manufacturers Limited (Natjo-
nalisatioa) Intimation regard-
ing Mortgage, Charge, Lien or
other interest in any property
Rules, 1984 (Hindi and
English versions) published in
Notification No. S.O. 896 (E)
in Gazette of India dated the
30th November, 1984, under
sub-section (3) of section 31
of the Incheck Tyres Limiteda
and National Rubber Manu-
facturers Limited (Nationalisa-
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tion) Act, 1984. [Placed in
Library. See No. LT-94/85]

A copy of the Dalmia Dadri®
Cement Limited (Acquisition
and Transfer of Undertakings)
Administration of Funds
(Amendmznt) Rules, 1984
(Hindi and English versions)
pubtlished in Notification No.
S.0. 836(E) in Gazette of
India dated the 14th
November, 1984, under sub-
section (3) of section 30 of the
Dalmia Dadri Cement Limited
(Acquisition and Transfer of
Undertakings) Act, 1981,
[Placed in Library. See No.
LT-95/85]

A copy of the Monopolies and
Restrictive Trade Practices
Commission (Recruitment and
Conditions of Service of
Director General of lnvesti-
gation and Registration) Rules,
1984 (Hindi and English
versions) published in Notifica-
tion No. G.S.R. 1307 in
Gazette of India dated the
29th December, 1984 under
sub-section (3) of section 67
of the Monopolies and Res-
trictive Trade Practices Act,
1969. [Placed in Library. See
No LT-%6'8g.

(1) A copy of the Anaual
Report (Hind: and English
versions) of the Indian
Plywood Industries Res-
earch I[nstitute, Ban-
galore, for the year
1983-84 along with
Audited Accounts

(1i) A copy of the Review
(Hind: and English ver-
sions) by the Government
on the working of the
. Indian Plywood Indus-
tries Rescarch Institute,
Bingalore, for the year
1983-84.  [Placed inm
Library. See No. LT-
97/85l,
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(10)

(11)

(12)

A copy each of the following
Notifications (Hindi and Eng-
lish versions under sub-section
(3) of section 67 of the Mono-
polies and Restrictive Trade
Practices Act, 1969 :—

(i) The Monopolies and
Restrictive Trade Prac-
tices (Amendment, Rules,
1984, published 1n Noti-
fication No. G.S.R 584
(B) in Gazette of India
dated the 1st August,
1984.

(ii) The Monopolies and
Restrictive Trade Prac-
tices (Information)
Amendment Rules, 1914,
publisded in MNotification
No. G.S.R. 643(E) in
Gazette of India dated
the 3 1st August, 1984. -~

A copy of the Monopolies and
Restrictive Trade  Practices
Commission (Amendment)
Regulations, 1984 (Hindi and
English versions) published in
Notification No. G.S.R. 857
in Gazette of India dated the
18th August, 1984, under sub-
section (3) of section 66 of
the Monopolies and Restrictive
Trade Sract®es Act, 1969.
[Placed in Library. See No.
LT-98/85].

A copy of the following
Notifications (Hindi and
English versions) under sub-
section 18A/18AA of the
Industries (Development and
Regulation Act, 1951 :(—

(i) S.0. 656 published in
Gazette of India dated
the 28th August, 1984
regarding management of
Kottayam Textiles Limi-
ted, Kottayam, Kerala.

(ii) S.O. 657  published
in Gazette of India dated
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Papers Laid 144

the 28th August, 1984
regarding management of
Prabhuram Mills Limited,
Chengannur, Kerala.

(iii) S.0. 658 (B) published
in Gazette of India dated
the 28th August, 1984
regarding manag:ment of
Malabar  spinning and
Weaving Mills Limited,
Calicut, Kerala.

(iv) 8.0. 740 (E) published in
Gazette of India dated
the  26th  September,
1984 regarding manage-
ment of Mahadeva Textile
Mills, Hubli, Karnataka,

(v) S.0. 746 (E) published
in Gazette of India dated
the 28th September, 1984
regarding management of
Somasundaram Super Spi-
nning Mills, Muthanondal,
Tamil Nadu.

(vi) S.0. 748 (E) published.
in Gazette of India dated
the  28th  S:ptember,
1984 regarding manage-
ment of Plyboard Indys-
tries Limited, Pampore.
Jammu and Kashmir.

(vii) S.0. 973 (B) publish:d in
Gazette of India dated
the 28 September, 1984
regarding management of
Cauvery Spinning and
Weaving Mills Limited
Pudukottai. !

(ix) S.0. 784 (E) published
in Gazette of India dated
the 11th October, 1984
regarding management of
Sri Durga Cotton Spian- *
ing and Weaving Mijys
Limited, Konnagar
Hooghly, West Bengal, ’

(x) S.0. 814 (B) published ig
Gasotte of India dated
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(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

the 31st October, 1984
regarding management of
Swadeshi Cotton Mills,
Kanpur, Rai Buareli.

S.0, 825 (E) published’

in Gazette of India dated
the 9th November, 1984
and S.O0 926 (E) pabli-
shed in Gazette of India
dated the 7th December,
1984 regarding. manige-
ment of Dr. Paul Loh-

mann {(Iandia) Limited,
Calcutta.
S.0. 844 (E) published

in Gazette of India dated
the 15th November, 1984
regarding management of
India Machinery Com-
pany Limited, Howrah.

§.0. 870 (E) published in
Gazette of India dated
the 21st Nov:mber, 1984
regarding management of
Britannia Engineering
Company, Calcutta.

S.0. 876 (E) published in
Gazette of India dated
the 23rd November, 1984
regarding management of
Brentford Electric
(India) Limited, Calcutta.

S.0. 947 (E) published
in Gazette of India dated
the 18th December, 1984
regarding management of
Iadia Belting dnd Cotton
Mills Limited, Serampore,
West Bengal.

S.0. 960 (E) published in

-Qazette of India dated

the 27th December, 1984
regarding management of
Sri Rama Sugars and
Industries Limited, Bobili.

S.0. 962 (E) published in
Gazette of India dated
the 27th December, 1984
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regarding management of
Sri Rama Sugars and
Industries Limited, See-
thanagaram, Andhra
Pradesh.

$.0. 986 (E) published in
Gazette of India dated
the 28th Decembs=r, 1984
regarding management of
Krishna Silicate and
Glass Works Limited,
Calcutta,

S.0. 967 (E) published ia
Gazette of India dated
the 28th December, 1984
regarding management of

Lily Biscuit Company
(Private) Limited,
Calcutta.

(xx) S.0. 968 (E) published in

(xxi)

(xxii)

(xxiii)

Gazette of India dated
the 28th December, 1984
regarding management of
Engel India Machine and
Tools Limited, Calcutta.

S.0. 969 (E) published in
Gazette of India dated
the 28th December, 1984
regarding’ management of
Bengal Potteries Limited,
Calcutta

S.0. 97i (B) published in
Gazette of India dated
the 29th December, 1984
regarding management of
Alock Udyog Vanaspati

-and Plywood Limited,

Calcutta.

S.0. 972 (E) published in
Gazette of Ipndia dated
the 29th December, 1984

2garding management of
Gluconate Limited,
€Calcutta. .

(xxiv) S.O. 974 (E) published in

Gazette of India dated
the 29th December, 1984
regarding management of
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Indian Health Institute
and Laboratory Limited,
Calcutta.

(xxv) S.0. 975 (E) published
in Gazette of India dated
the 29th December 1984
regarding management of
Appollo Zipper Company
Limited, Calcutta.

(xxvi) S.O0. 983 (E) published in
Gazette of India dated the
31st December, 1984 re-
garding management of

Associated Industries
(Assam) Limited, Chand-
rapur.

(xxvii) S.0. 747 (E) published in

Gazette of India dated
the 28th September, 1984
regarding management of
Shri Janki Sugar Mills
and Company, Dvciwala,
Dehradun (U.P.).

(xxviii) S.0. 15 (E) published in

Gazetts of India dated
the 11th January, 1985
regarding management of
Motor and Machinery
Manufacturers  Limited
Calcutta. [Placed in Lib-
rary. See No. LT-99/85].

(i) A copy of the Annual
Report (Hindi and
English) versions of the
Coir Board, Cochin, 8t
the year 1983-84.

(ii) A statement (Hindi and
English versions) regard-
ing Review by the
Government on the work-
ing of the Coir Board,
Cochin,for the year 1983~
84. [Placed in Library.
See No. LT-100/85).

(14) (i) A copy of the annual

Report (Hindi and
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Eunglish versions) of the
Central Machine Tool
Institute, Bangalore, for
the year 1983-84,

(ii) A statemsnt (Hindi and

English versigns) regard-
g Review by the Gove-
rnment on the working of
the Central Machine
Tool Institute, Bangalore,
for the year 1983-84,
[ Placed in Library. See
No. LT-101/85].

(15) (i) A copy of the Annual

(16)

(17)

Report (Hindi and
English versions) of the
Indian Rubber Manu-
facturers Research Asso-
ciation for the vyear
1983-84.

(ii) A copy of the Review

{Hindi and English ver-
sions) by the Government
on the working of the
Indian Rubber Manu-
facturers Research Asso-
ciation, for the vyear
1983-84. [Placed in
Library. See No. LT-
102/65]

(i) A copy of the Annuadl

Report (Hindi and
English versions) of the
National Productivity

Council, New Delhi, for
the year 1983-84.

(I) A statement (Hindi .and

English versions) regard-
ing Review by thy
Government on the work-
ing of the National Pro-
ductivity Council, New
Delhi, for the year 1983~
84. [Placed in Library.
See No. LT-103/85]

(i) A copy of the Annual
Report (Hindi and
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(18)

(19)

English versions) of the
Central Pulp and Paper
Research Institute, Dehra
Dun, for the year 1983-
84.

(ii) A copy of the Review

(Hindi and English ver-
sions) by the G yvernment
on the working of the
Central Pulp and Paper
Research Institute, Dehra
Dun, for the year 1983-
B84. [Placed in Library.
See No. LT-104/85].

(i) A copy of the Annual

(ii) A statement

Report (Hindi and
English versions) of the
National Institute of
Design, Ahmedabad, for
the year 1983-84.

(Hindi and
English versions regard-
ing Review by the
Government on the work-
mg of the National
Institute of  Design,
Ahmedabad, for the year

1983-84. | Placed in
Library. See No. LT-
105/85].

(1) A copy of the Annual

(ii)

Accounts (Hindi and
English versions) of the
Coir Board, Ernmakulam,
Cochin, for the year
1984-84 together with
Audit Report thereon,
under sub-section (4) of
section 17 of the Coir
Industry Act, 1953.

A copy of the Review
(Hindi and English ver-
sions) by the Government
on the accounts of Coir
Board. Ernakulam,
Cochin, for the year
1983-84. [Placed in
Library. See No. LT-
106/85].
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A copy each of the following
papers

(Hindi and English

versions) under sub-section (1)
of section 619A of the Com-
panies Act, 1957 ;—

(i) (a) Review by the Govern-

(b)

ment on the working
of the Braithwaite and
Limited, Calcutta, Comp-
any for year 1983-84.

Annual - Report of the
Braithwaite and Company
Limited, Calcutta, for the
year 1983-84 along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
107/85])

(ii) (a) Review by the Govern-

(b)

(ii1) (a)

(b)

ment on the working of
the Richardson and
Cruddas (1972) Limuted,
for the year 1983-84.

Annual Report of the
Richardson and Cruddas
(1972) Limited, for the
year 1983-84 along with
Audited Accounts and the
comments of the Com-
ptroller and  Auditor
General thereon. [Placed
in Libraty. See No, LT-
108/85].

Review by the Govern-
ment on the working of the
Bharat Heavy Plate and
Vessels Limited, Visakha-
patnam, for the year
1983-84.

Annual Report of the
Bharat Heavy Plate and
Vessels Limited, Visa-
khapatnam, for the year
1983-84 along with

- Audited Accounts and the

comments of the Com-
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ptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
109/851.

(iv) (a) Review by the Govern-

ment.on the working of
the National Industrial
Development Corporation
Limited for the year
- 1983-84.

(b) Annual Report of the

National Industrial
Development Corporation
Limited, for the year
1983-84 along with
Audited Accounts and the
comments of the Com-
ptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
110/85].

(v) (a) Review by the Govern-

ment on the working of
the Hindustan Machine
Tools, Bangalore, for the
year 1983-84.

(b) Annual Report of the

" Hindustan Machine Toopls,
Bangalore, for the year
1983-84, along with
Audited Accounts and
the comments of. the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
111/85].

(vi) (a) Review by the Govern-

ment on the working of
the National Bicycle
Corporation of India
Limited, for the year
ended 31st March, 1982.

(b) Annual Report of the

National Bicycle Corpora-
tion of India Limited for
the year ended 31st
March 1982 along with
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Audited Accounts and the
Comments of the Com-
ptroller and  Auditor
General thereon. [Placed
in Library. See No. LT-
112/85].

(vii) fa) Rzview by the Government

(b)

(viii) (@)

(b)

on the working of the Engi-
neering Projects  (India)
Limited, for the year
1983-84.

Annual] Report of the
Engineering Projects
(India) Limited, for the
year 1983-84 along with
Audited Accounts and the
comments of the Com-
ptroller and Auditor
General thereon. [Plgced
In Library. See No. LT-
113/85]

Review by the Govern-
ment on the working of
the Bharat Pumps and
Compressers Limited, for
the year 1983-84,

Annual Report of the
Bharat Pumps and Com-
pressers Limited, for the
year 1983-84 along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
114/85].

(ix) (a) Review by the Govern-

(b)

ment on the working of
the Hindustan Paper Cor-
poration Limited, for the
year 1983-84,

Annual Report of the
Hindustan Paper Cor-
poration Limited, for the
year 1983-84 along with
Audited Accounts and the
comments of the Com-
ptroller and Auditor
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(x) (a)

(b)

(xi) (a)

(b)

(xii) (a)

(b)

General thereon. [Placed
in Library. See No. LT-
115/85].

Review by the Govern-
ment on the working of
the Hindustan Newsprint
Limited, for the year
1983-84. :

Annual Report of the
Hindustan Newsprint
Limited, for the year
1983-84 along  with
Audited Accounts and the
comments of the Com-
ptroller and  Auditor
General thercon. [Placed
in Library. See No. LT-
116/85].

Review by the Govern-
ment on the working of
the Nagaland Pulp and
Paper Company Limited,
for the year 1983-84.

Annual Report of the
Nagaland Pulp and Paper
Company Limited, for the
yvear 1983-84 along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
117/85].

Review by the Govern-
ment on the working of
the National Newsprint
and Paper Miils Limited,
for the year 1983-84.

Annual Report of the
Nationa] Newsprint and
Paper Mills Limited, for
the year 1983-84 along
with Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon. [Placed
in Library. See No. LT-
118/85]
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* (xiii) (a) Review by the Govern-
ment on the working of
the Heavy Engineering
Corporation Limited,
Ranchi, for the year
1983-84.

(b) Annual Report the Heavy
Engineering Corporation
Limited, Ranchi, for the
year 1983-84 along with
Audited Accounts and
the comments of the
Comptroller and Auditor
General thereon:s [Placed
in Library. See No. LT-
119/85].

Notifications under Aircraft Act angd
Reports of and Reviewson the Insti-
tutes of Hotel Management,
Catering Technology and
Applied Nutrition, New
Delbi, Bombay, Madras

etc -7

THE MINISTER OF STATE BN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR1 ASHOK
'E}EHLOT) : I beg to lay on the Table—

(1) A copy each of the following
Notifications (Hindi and
English versions) under sec-
tion 14A of the Aircraft Act,
1934 :—

(i) The Aarcraft (First
Amendment) Rules,
1985 published in Noti-
fication No. G.S.R.
16(E) in Gazette of
India dated the 10th
January, 1985 together
with ah  explanatory
note.

(ii) The Aircraft (Fourth
Amendment) Rules, 1984
published in Notification
No. GSR. 1235 in
Gazette of India dated
the 8th December, 1984
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together with an expla-
* natory note.

[Placed in Library. See No. LT—

120/85].

(2) (Q) (i) A copy of the Annual

(i)

Gii)

(iv)

)

(vi)

Report (Hindi and Eng-
lish versions) of the Ipsti-
tute of Hotel Manage-
ment Catering and Nutri-
tion, New Delhi, for the
year 1983-84 along with
Audited Accounts.

A copy of Ananual Report
of the Institute of Hotel
Management, Catering
Technology and Applied
Nutrition, Bombay, for
the year 1983-84 along
with Andited A::oouuts.

A copy of the Anawnal
Report (Hindi and Eng-
lish versions) of the
Institute of Hotel Mange-
ment Catering Technology
and Applied Nutrition,
Madras, for the year
1983-84, along  with
Audited Accounts. *

A copy of the Annual
Report (Hindi and Eng-
lish versions) of  the
Institate of Hotel Manage
ment, Catering Techno-
logy and Applied Nutri-
tion, Calcutta, for the
Year 1983-84 along with
Audited Accounts.

A copy of the Annual
Report (Hindi and Eng-
lish versioms) of the
Institute of Hotel Muna-
gement, Catering Techno-
logy and Applied Nu:iri-
tion, Srinagar, for the
year 1983-84 along with
Audited Accouats.

A copy of the
Report (Hindi and Eng-
lish versions) of the

Apnual -
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x)

(xi)
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Institute of Hotel Mana-~
gement, Catering Techno-
logy and Applied Nutri-
tion, Bhubaneswar, for
the year 1983-84, along
with Audited Accounts.

A copy of the Aannual
Report (Hindi and Eng-
lish versions) of the
Food Craft lastitute
Society, Abmedabad, for
the year 1983-84 along
with Audited Accouants.

A copy of the Annual
Report (Hindi and Eng-
lish versions) of the
Institute of Hotel Mana-
gement Catering Techno-
logy and Applied Nutri-
tion, Bangalore, for the
yvear 1983-84 along with

* Aundited Accouants.

A copy of the Annpual
Report (Hindi and Eng-
lish  wversions) of the
Institute of Hotel Mana-
gement, Catering Techno-
logy and Applied Nautri-
tion, Hyderabad, for the
Year 1983-84 along with
Audited Accounts.

A copy of the Annual
Report (Hindi and Eng-
lish versions) of the Food
Craft Iostitute, Tiruchira-
palli, for the Year 1983-
84 along with Audited
Accounts

A copy of the Annual
Report (Hindi and Eng-
lish versions) of the Food

Craft Institute, Patna,
for the Year 1983-84
along with Audited
Accounts.

A copy of the Anaual
Report {Hindi and Eng-
lish versions) of the Food
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(b)

Craft Institute, New
Delhi, for the Year
1983-84 along with

Audited Accounts.

A copy of the Review (Hindi
and Enghsh versions) by the
Government on the working
of the Institutes of Hotel
Management, Catering Techno-
logy and Applied Nutritiony
New Delhi, Bombay, Madras,
Calcutta, Srinagar, Ahmedabad
Hyderabad, Bangalore and
Bhubaneswar and Food-
Craft Ipstitdates, Patna, Delhi
and Tiruchirapalli, for the
Year 1983-84.

[Placed in Library. See No.
LT—121/85]

Notifications under Air (Prevention
and Control of Pollation) Act

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI VIR SEN): 1
beg to lay on the Table—

(1)

(2)

A copy of the Air (Prevention

and Control of Pollution)
Rules, 1982 (Hindi and Eng-
lish wversions) published in
Notification No. G. S, R. 712
(E) 1m Gazette of India dated
the 18th November, 1982,
under section 53 of the Air
(Prevention and Control of
Pollution) Act, 1981.

A copy cach of Notification
Nos. G. S. R. 765 (E) and
766 (B) (Hindi and Eoglish
versions) published in Gazette
of India dated the 16th Nove-
mber, 1984 declaring Pollu-
tion Control Areas within the
Union Territories of Goa and
Delhi under rule 8 of the Air
(Prevention and Control of
Pollution) (Union Territories)
Rules, 1983, issued under sub-
section (1) of sectiop 19 of
the Air (Prevention and Cone-
trol of Pollution) Act, 1981,
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[Placed in Library. see No.
LT~ 122/85].

Notifications under Customs Act and

Income Tax Act

THE MINISTER OF STATE IN

THE

MINISTRY OF FINANCE

(SHRI JANARDHANA POOJARY): I
beg to lay on the Table :

(1N

(2)

A copy each of the following
Notifications (Hindi and Eng-
lish versions) under section
159 of the Customs Act,
1962:—

(i) G.S. R. 13 (E) published
in Gazette of India dated
the 7th January, 1916
together with an explana-
tory memorandum making
certain amendment to
Notification No. 93/71
Customs dated the 13th
November, 1971.

(ii) The Notified Goods (Pre-
vention of Illegal Import)
Amendment Rules, 1984
published® in Notification
No. G. S§S. R. 45 in
Gazette of India dated
the 7th January, 1984
together with an explana-
tory memorandam.

[Placed in. Library. See
No. LT—123/85].

A copy each of the following
Notifications (Hindi and Eng-
lish wversions) wunder section
296 of the Income-tax Act,
19¢1:—

(1) S. 0. 3828 paoblished in
Gazette of India dated
the 24th November, 1984
regarding exemption to
‘Jalljanwala Bagh Natio-
nal Memorial Trust’ under
section 10 (23C) of the
Income-tax Act, 1961
for the period covered by
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(ii)

(iii)

Giv)

(v)

(vi)

the assessment years

 1983-84 -to 1985-86,

S. O. 3829 published in
Gazette of India dated
the 24th November, 1984
regarding exemption 1o
*Karnataka Branch of the:
National Association for
the Blind’ under section
10 (23C) of the Income
tax Act, 1961 for the
period covered by the
assessment years 1985-86
to 1987-88.

S. 0. 3830 published in
Gazette of India dated
the 24th November, 1984
regarding exemption to
‘Yeda Rakshana Nidi
Trust, Madras’ under
section 10 (23C) of the
Income-tax Act, 1961
for the period covered by
the -Assessment years
1984-85 to 1986-87.

S. 0. 3831 puablished in
Gazette of India dated
the 24th November, 1984
regarding exemption to
‘Missionaries of the Cha-
rity, Calcutta, under
section 10 (23C) of the
Income-tax Act, 1961 for
the period covered by the
assessment years 1985-86
to 1989-90.

S. O. 3832 published in
Gazette of India dated
the 2 4th November, 1984
regarding exemption to
Churhat Children’s Wel-
fare Society’ under section
10 (23C) of the Income-
tax Act, 1961 for the
period covered by the
Assessment ycars 1984-85
to 1985-86.

S. O. 3834. published in
Gazette of India dated the
24th November, 1984

JANUARY 23, 1985

(vii)

(viii)

(ix)

(x)
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containing Corrigendum to
Notification No. 5884
published in Gazette of
India dated the 28th June,
1984.

S. O. 3836 publi hed in
Gazette of India dated
the 24th November,
1984 regarding exemption
to ‘The Tata Agricultural
and Rural Training Centre
for Blind, Bombay’ under
section 10 (23C) of the
Income-tax Act, 1961 for
the period covered by the
assessment vears 1985-86
to 1987-88.

S. O. 3837 published in
Gazette of India dated
the 24th November, 1984
regarding exemption to
‘Muslim Women Aid
Society, Madras’ under
section 10 (23C) of the
Income-tax Act, 1961 for
the period covered by
the Assessment  years
1983-84 to 1985-86

S. O. 3838 published in
Gazette of India dated the
24th November, 1984
regarding exemption to
‘Navajivan Trust, Ah-
medabad’ under section
10 (23C) of the Income-
tax Act, 1961 for the
period covered by the
assessmeént years 1985-86
to 1987-88.

S. O. 3839 published in
Gazette of India dated the
24th November, 1984
regarding cxemption to
‘Nationzl Centre for the
Performing Arts’ under
section 10 (23C) of the
Income-tax Act, 1961
for the period covered by
the Assessment. years
1985-86 to 1987-88.
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(xi)

(x1i)

S. O. 3840 published in
Gazetic of India dated
the 24th Noyvember, 1983
regarding exemption to
*Vivekananda Rock Memo-
rial and Vivckanada
Kendra’ under section 10
(23C) of the Income-tax
Act, 1961 for the period
covered by the Assess-

ment years 1983-84 to
1985-86.
S. O. 3841 published i»

Gazette of India dated
thz 24:h November,
1984 regurding exemption
to ‘Institution of Chem-
ists (India)’ under section
10 (23C) of the Income-
tax Act, 1961 for the
period covered by the
assessment years 1983-84
to 1985-86.

[Placed in library see
No. LT—124;85]

Notifications under All India Servi-

ces Act and Annual

Reports and

Audited Accoants of and Review on
Indian lastitute of Public Adminis-
tration, New Delhi for 1983-84

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PERSONNEL
AND ADMINISTRATIVE REFORMS

AND CULTURE (SHRI

K.P. SINGH

DEQ): 1 beg to lay on the Table :—

(1)

A copy each of the following
Notifications (Hindi and Eng-
lish versions) under sub-scction
12) of section 3 of the All
India Services Act, 1951:—

(i)

(i)

The Indian Administrative
Scrvice (Fixation of Cadre
Strength) Fourth Amend-
ment Regulations, 1984
published 1n Notification
No. G. S. R. 1055 in
Gazette of India dated
the 13th.October, 1984.

The Indian Administrative
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(iii)

- (iv)

)

(vi)

(vii)

(viii)

Papers laid 162

Service (Fixation.of Cadre
Strength) Fifth Amend-
ment Regulation, 1984
published in Notification
No. G. S. R. 775 (E) in
Gazette of India dated
the 17th November.
1984.

The Indian Administrative
Service  (Fixation of
Cadre  Strength) Sixth
Amendment Regulations,
1984 published in MNoti-
fication No. G.S R. 1242
in Gazette of India dated
the 15th December,
1984.

The Indian Administrative
Service (Pay) Fourth
Amendment Rules, 1984
published in Notification
No. G. S. R. 1056 in
Gazette of India dated
the 18th October, 1984.

The Indian Administrative
Service (pay)  Fifth
Amendment Rules, 1984
published in Notification
No. G. S. R. 1240 in
Gazette of India dated
the 15th  December,
1984.

The Indian Police Service
(Uniform) Second (Amend.
men{) Rules, 1984 publi-
shed in Notification No.
G. S. R. 1053 in Gazette
of India dated the 13th
October, 1984.

-
The Indian Administrative
Service (Appointment
by Promotion) Furst
Amendment Regulations,
1984 published in Noti-
fication No. G. S. R.
789 (B) in Gazette of
India dated the 21st
Noveber, 1984. .

The Indian Admianistrative
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(2)

(ix)

('8)

(xi)

{xii)

@)

(ii)

Service (Appointment by
Promotion) Second Ame-
ndment Regulations, 1984
published in Notification
No. G. S. R. 790 (E) in
Gazette of India dated
the 21st November,
1984. .

The Indian Police Service
(Fixation of Cadre Stre-
ngth) Ninth Amendment
Regulations, 1984 pub-
lished in Notification No.
G.S.R. M016 in Gazetie
of India dated the 29th
September, 1984.

S.0. 1011 published in
Gazette of India, dated the
29th September, 1984 re-
garding revision of pension
of Indian Civil Service
pensioners who retired be-
fore 1st January, 1973.

The Indian Admipistrative
Service (Pay) First Amend-
ment Rules, 1985 pub-
lished in Notification No.
G.S.R. 49 in Gazette of
India dated the 19th
January, 1985.

The Indian Administrative
Service (Fixation of Cadre
Strength) First Amend-
ment Regulations, 1985
published in Notification
No. G.S.R. 50 in Gazette
of Iodia dated the 19th
January, 1985.

[Placed in Library.
No. LT—125/85]

See

A copy of the Annual
Report (Hindi and English
versior.s) of the Indian
Institute of public Ad-
ministration, New Delhi,

for the year 1983-84
slong with Audited
Accounts.

A copy of the Review

JANUARY 23, 1985
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(Hindi and English Ver-
sions) by the Government
on the woiking of the
Indian Institute of Public
Administration, New
Delhi, for the year 1983-
84.

[Placed in Library. See
No. LT—126/85]

Notifications Under Central Indus-

trial Security Force

Act, Border

Securily Force Act, Review on and

Annual

Report of Rehabilitation

Industries Corporation Ltd. Calcutia
for 1983-<4 and papers under commi-
ssion Iuquiry Act.

THE

MINISTER OF

HOME

AFFAIRS (SHRI S.B. CHAVAN): Sir,
on behaif of Shrimati Ram Dular1 Sinha,
I beg to L.y on the Table :—

(1) A Copy
Notifications

the following
(Hinda and

o f

English versions) Under sub-
section (3) of section 22 of the

Central Industnal Security
Force Act, 1968 :—

(1) The Central Industrial

Sceurny Force ‘Fourth

(1)

Amcndment) Rules, 1984
pubnshed in Notification
No. G.S R. 124!
Gazette of India dated the
15th December, 1984.

The Central Industrial
Security  Force \Fifth
Amendment) Rules, 1984
published 1n  Noufication
No. G S R 1223 in
Guazette of India dated the
29th December, 1984.

[Placed in Library. See
No LT—127/85]

(2) A copy of the Border Security
Forcé (Subordinate officers and

Uader

officers) promotion and

Seniority (Amendment) Rules,
1984 published 1in Notification

No.

G.SR. 1051 1n Gazette of

India dated the 13th October,
1984, under sub-section (3) of
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(3)

(4)

(5)

section 141 of the Barder Sccu-
rity Force Act, 1968.
[P!aced in Library, See
No. LT— 128/85]

(i) A copy of the Annual
Report (Hind: and English
versions) of the Commi-
ssion for Schoecduled Castes
and Scheduled Tiibes, for
the year 1981-82.

(ii) A copy of the Memo-
randum (Hindi and
English versions) of the
action taken on the rgco-
mmentdations . contained
in the Report.

[Placed "in Library. See
No. LT—129/85]

A copy each of the following
papers (Hindi and English ver-
sions! under sub-section(1) of
Section 6 19A of the Companies
Act, 1956 :—

(1) Review by the Govern-
ment on the working of
the Rehabihitztien Indus-
tries Corpuoration Limited,
Calcutta, for the year
1983-84.

(ii) Annual Report of the
Rehabilitation Industries
Corporation Limited,
Calcutta, for the vyear
1983-84 along with
Audited Accounts and the
Comments of the Compt-
roller and Auditor General
thereon.

[Placed in Library. See

No. LT—130/85]

.
A copy each of the following
papers (Hindi and English ver-
sions) under sub-.scction (4) of
section 3 of the Commission of
Inquiry Act, 1952 :—

(i) Report of Inquiry on the
one man Commission to
anmmira into the collapse
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of the steel tabular scaff-
loding on 31st January,
1984 of Multi Storey
building of STC under
construction on the Junc-
tion of Tolstoy Marg-
Jaopath, New Delhi.

(ii) Memorandum of Action
taken on the Report.

[Placed in Library., See
No LT—131/85]

Statement re : Revicw and Report of

CvC L_ad. Secunderabad for 1933.34

of Semicondoctor Complex Ltd. for
1953-84 ete.

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE
DEPARTMENTS OF OCEAN
DEVELOPMENT, ATOMIC ENERGY,
SPACE AND ELECTRONICS (SHRI
SHIVRAJ V. PATIL): I beg to lay on
the Table—

(1) A copy- each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the compuanies
Act, 1956 :—

(a) (i) A statement " regarding
Review by the Govern-
ment on the working of
the CMC Limited,
Secunderabad, for the
year, 1983-84.

(ii) Annuval Report of the
CMC Limited,
Secunderabad, for the
year, 1983-84 along
with Audited Accounts
and the comments of
the Comptroller and
Auditor General there.
on.

[Pluced in Libracy. See
No. LT—132/85]

(b) (1) A statement regardi=~
Review by the Gr
ment on the w-
the S
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Complex Limited, for
the year 1983-84,

(ii) Anpual Report of the
Semiconductor Complex
Limited, for the year
1983-84 along with
Audited Accounts and
the comments of the

Comptroller and
Auditor-General thecre-
on.

[Placea in Library. See

No. L1-—133/85]

(c) (i) A statement regarding

Review by the Govern-
ment on the working of
the Uranium Corpora-
tion of India Limited,
Singhbhum, for the
year 1983-84.

(ii) Annual Report of the
Uranium Corporation of
India Limited, Singh-
bhum, for the year
1983-84 along with
Audited Accounts and
the comments of the
Comptroller and Audi-
tor-General thereon.

[Placed in Library. See
No. LT—134/85]

(d) (i) A statement regarding

Review by the Govern-

memt on the working
of the Blectronics
Corporation of India
Limited, Hyderabad,

for the year 1983-84.

(1i) Annual Report cof the
Electronics Corporation
of India Limited,

- Hyderabad, for the
year 1983-84 along
with Audited Accounis
and the comments of
the Compitroller and
Auditor General there-
on.

_[Placed in Library. See

No. LT— 135/85]

JANUARY 23, 1985

(2)

(@

(e) (i) A statement

Gin)

(i)

(n)

(1)

(i) A copy o the

Papers laid 168

regarding
Review by the Govern-
ment on the working of
the Indian Rare Earths
Limited, Bombay, for
the year 1983-84.

Annual Report of the
Indian Rare Earths Limit-
¢d, Bombay, for the year
1983-84 along with Audi-
ted Accounts and the com-
ments of the Comptroller

and Auditor-General
thereon.
[Placed in library. See

.No. LT——136/85]

A copy of the Annual

Report (Hindi and English

versions) of the Physical

Research Laboratory,-
Ahmedabad for the year
1983-84 along with Audit-

ed Accounts.

A statement (Hindi and
English versions) regard-
ing Review by the Govern-
ment on the working of
the Physical Research
Laboratory, Ahmedabad,
for the year 1983-84.
[Placed 1n Library. See.
No. LT...137/85].

A copy of the Anaual
Report (Hind: and English
versions) of the Nalionasl
Remote Sensing Ageacy,
Hyderabad, for the yeir
1983-84-along with Audit-
ed Accounts.

A statement (Hindi and
English versionv) reguiding
Review by the Goscroment
on the working of the
National Remote Sensing
Agency, Hyderabed, for
the year 1983-84.

[Placed in Library. See
No. LT—138/85]).

Aunuil
Repart, (Hindi and English
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(5)

(6)

(ii)

(iii)

6y

(i1)

(i)

Gi)

versions) ‘of the Tata
Institute of Fundamental
Research, Bombay, for the
year 1983-84.

A copy of the Aannual
Accounts  (Hiandi and
English versions) of the
Tata Institutc of Funda-
mental Research, Bombay,
for the year 1983-84
together with  Audit
Report thereon. :

A statement (Hind:1 and
English versions) regarding
Review by the Govern-
ment on the working of
the Tata Institute of
Fundamental Research,
Bombay, for the year
1983-84.

[Placed in Library. See.
No. LT—139/85].

A copy of the Annual
Report (Hindi and English
versions)* of the Saha
Iastitute  of Nuclear
Physics, Calcutta, for the
year 1983-84 along with
Audited Accounts.

A statement (Hindi and
English versions) regarding
Review by the Government
oo the working of the
Saha Institute of Nuclear
Physics, Calcuita, for the
year 1983-84.

[Placed 1n Library. See
No LT— 140/85].

A copy of the Anpnual
Report (Hindisand Epglish
verssons) of the Instnute
of Physics, Bhubanecswar,
for the year 1983-84.

A copy of the Annual
Accounts (Hind: and
English versions) of the
Indstitute "of  Physics,
Bhubaneswar. for the year
1983-84 together witn
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(8)

(1ii)

(ii)

(iii)

(N
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Audit Report thereon.

A statement (Hindi and
English versions) regarding
Review by the-Goverment
on the working of the
Institute of Physics,
Bhubancswar, fur the year
1983-84.

[Placed a Library.
No. LT——141/85].

See

A copy of the Annual
Report (Hindi and English
versions) and of the Mehta
Research Institute of Mat-
hematics and Mathematical
Physics, Allahabad, for
the year 1983-84.

A copy of the Annual
Accounts (Hindi and
English versions) of the
Mehta Research Institute
of Mathematics and
Mathematical Physics,
Allgharad, for the vyear
1983.84 together with
Audit Report thereon.

A statement (Hindi and
English varswcs) regarding
Review by the Govern-
ment on” the working of
the Mehta Research
Institute of Mathematics
and Mitheinatical Physics,
Aliahatcd, for the year
1983.84. .
[Placed iz Library. See
No LT—142 85].

A copy of the Annual
Repor (Hind: and English
version-} of ‘he Atomic
Energy Ecucstion Society,

Bombay, for the year

1983 84 along with

Audited Accounts.
statement (Hindi and

English wversions) regard-
ing Review by the
Goveroment on the wor-
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king of the Atomic
Energy Educatian Socicty,
Bombay, for the vyesr
1983.84.
[Placed in
No. LT-—143/85]

(9) A copy each of the following
~Notifications (Hindi und Eng-
tish versions) mnder sub.:ection
(4) of s:iction 30 of the
Atomic Fnergy Act, 1962:—

(1) The Atomic Energy
(Arbitr.-tion- Procedurc)
Rules, 1984 published in
Notification No. G. S. R.
629 in Gu.zette of I:dia
dated the 23rd June,
1984. .

(ii)) The Atomic Euaergy (Wor-
king of Mines, Minerais
and Handling of Pres-
_cribed Substance) Rules,
1984, published in Noti-
fication No. G. S. R.
781 in Gazette of lndia
dated the 21st July, 1984.

(1ii) The Atomic Energy (Fac-.

tories) Rules, 1984 publi-
shed in Notification No.
782 in Gazette of India
dated the 21st July,
1984.

(10) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the notifi-
cations mentioned at (9: above.
[Placed in Library. see No LT
—144/85].

Notifications under Export-(Quality

.and Inspection) Act, Tea Act,

Tobacco Board Act, Report of and

Reviews on Export Credit Guarantee

Corpn. of India Ltd, Bombay for
1923 etc.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND SUPPLY (SHRI P. A. SAN-
GMA) : | beg to lay on the Table—

(1) A copy ¢ach of the following

Library see

JANUARY 23, 1985

(2)
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Nutifications (Hindi and Png- -
lish versions) under sub-section
{3) of sec'ion 17 of the Export
(Quality and Inspection) Act,
1963 i — .

(i) 8.0. 2983 published in

Giuzette of India  dated

the 22n4 September, 1984

containing  corrigendum

to Norificatiop No. S. O,

1572 published in Gazette

of India dated the 12th
“May, 1984

(ii) The Export of Enamel-
wares (Inspection) Amend-
ment Rules, 1984
published in Notification
No S. 0. 3097 in Gaze-
tte of India doted the
29th September, 1984.

(i1i) The Export cf Gas Cylin-
ders (Quality Control and
Inspection) Rules, 1984
published in Notification
No. S. O. 2867 in Gaze-
tte of India dated the 1st
September; 1984,

(iv) The Export Household
Electric Appliances (Qua-
ity Control aid Inspec-
tion) Rules, 1984 publ-
ished in Nosification No.
S. O. 3423 in Gazette of
India dated the 3rd
November, 1984, .
[Placed in Librury see
No. LT—145/85]

A copy cach of the following
Notifications {(Hindi and Eng-
lish versions) issued under sub-
scetion (2) of section 16 (E) of
theTea Act, 1953:—

(i) S. 0. 772 (E) published
in Ga zette of India dated
the 10th October, :984
regarding extension” of
period of take over of
Lokean Tea Estate.

(ii) S. 0. 773 (E) published
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in Gazette of India dated
the 10th October, ;984
regarding, extension of
piriod of take over of
Pushok Tea Estate.

(iii) S. O. 774 (E) published
in Gazette of India d.ted
the 10th October, 1984
regarding extension of
period of rake over of
Bah-Tukvar Tea Estate.

(iv) S. 0. 946 (E) published
in Guzitte of India dated
the 18ith D.cember, 1984
regarding extension of
period of takeover of
Potong Tea Estate.

(v) S. O 957 (E) published
in G.zette of India dated
the “6th December. 1984
regmding  eXtension  of
perind of takc over of
ihe Chargola Tea Estate,
[Placed in Library. see
No. LT—146/85].

13) A copy each of the following

4)

Notificaticns (Hindi and Eng-
lish varsions) under sub-section
(3) of secuon 32 of the
Tobacco Board Act, 1975 :(—

(1) The Tobucco -~ Buoard
{Amendmeni) Rules, 1984
published 1In Notification
No GSR 618 (E) mn
Gazette of India dated the
~-2nd August, 1984.

(1i) The Tobacco Board (Auc-
tion' Rules, 1984 pub-
lished in Notification No.
G.S.R. €20 (B) in
Gazette of India dated
thie 22nd August, 1984,

A copy of the Tobacco Cess
Rules, 1984 (Hindi and Ecghsh
versions) published in Notift-
cation ™No. GSR 61% (E) in
Gayetie of India daied the
22nd Augvst, 1984 under sub-
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L3)

(a)
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seciion (4) of section 11 of

the Tobacco Cess Act, 1975,
[Placcd in  Library. see -
No. LT—147/85].

A copy each of the following
pap=rs, (Hindi aud Eaglish
versions) uader sub-section (1)
section 619A of the Compun
1es Act, 1956:—

(1) Reviow by ithe Gouvern.
ment con ihe working of
the Expo-t Credit Gua
rantv.  Corruration  of
India Limited, Bombay
for the year 1983.

(11) Apnual Report of the
Export Credit Gu ‘rantee
Corpo:a‘ion of Indiw
Limited, Bombusy, tur the
yvear 1983 slopg with
Aud.ted Accounts and
the comments cof the
Compior'ler and Auditor
General thereon.

[Placed in Library. cee
No LT—148'85]

tbY () Review hy the Govern-
ment on ihe workng of
the State [rading Corpo-
ration of Ind:a Limited,
New Delhi, for the vyear
1+83-841. )

(11) Apnual R.port «f the
S'.te-Trading Corpeorztion
of Indira Limited, New
Delhi, for the vear 1983-
84 along with Audited
Accounts and the com-
ments of the Comptroller

and Auditor General
thereon.
‘[Placed in Libra'y. see

No. LT—149 85

(c) «1) Review by the Govern-
ment on the werking of
the Projects and Egquip-
ment Corporotion cf India
Limited, New Deglin, for
the year 1983-84.
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(6)

A7)

(8)
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(i) Annuat Repc;rt of

(1) Annucl

the
Projects and Equipment
Corporation of  Indin
Limited, New Delhi, for
the year 1983,84 alone
with Audited Accounts
and the commets of the
Comptroller and Auditor
Gencra! tereon.
[Placed in Libraiy
No LT—150'85]

See

(i) Review by the Cover: -
men! on the working of
tbhe Cashew Corporation
of India Limited, Cochin,
for the year 1983-84.

Report of the
Cashew Corporation of
India Limited, Cochin.
for the year 1983-84
along with Audited Acco-
unts and the commegpts
of the Comptorller and
Auditor General thereon,

A statement (Hindi and Eng-
Iish versions) showing reasous

for delay

n laying the papers

mentioned 2t (d) of i‘em (5)
above)

[Placed in Library.

See No

LT—151 85].

(1)

{n)

Q)

A copy of the

Anau.k
Report {Hind1 and Englich
versions) of the Indian
Tastitute of Packaging,
Bombay, for the
1983-84 along
Audited Accounts.

with

A copy of the Review *

(Hind: and Epglish ver-
sions) by the Goveram.nt
on the working of the
Indian Development Aut-
bority, Cochin for the
year 1983-84,

[Placed in Library. See
No. LT—152/85].

A copy of the Annual
Report (Hindi and Eng-

year °

9)

(10)

(11
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(ii)

()

(1)
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lish versions) of the Marine
Products Export Develop-
ment Authority, Cochin,
for the year 19813-84 along
with Audited Accounts

A copy of the Review
(Hindi and English ver-
sions) by the Covernment
on the working of the
Marine Products Export

Development Authority,
Cochin, for the year
1983-84.

[Placed in Library. See

No. LT—153/85)

A copy of the Annual
Report (Hiod1 and Eng-
lish vers'ons) of the Indian
Diamond Institute, Surat,
for the yeir 1983-84
along with Audited Acco-
unts

A copy of the Review
(Hindi and BEnglish- ver-
sions) by the¢ Government
on the working of the
Indian Diamond Institute,
Surat, for the  year
1983-84.

A statemeant (Hindi and Eng-

lish

versions) showing reasons

for delgy n luying the papers
menticoed at (9) above.
[Placed in Library See No. LT
—154/85).

SY

(n)

A copy of the Annual
Report (Hindi and Eaglish
versions) of the Gem and
Jewellery Export Promo-
tion Council, Bombay, for
the year 1983-84 along
with Audited Accounts.

A copy of the Review
(Hindi and English ver-:
sions) by the Government
on the working of the Gem
and Jewellery Export Pro-
motion Council, Bombay
for the year 1983-84,
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(12)

(13 () A

(ii)

(14)" (1)

(i)

(15)

(ii)

A statement (Hindi and Eug-
lish versions) showing rcasons
for de'ay in laying the papars
mentioned at (i1) above.
[Placed in Library. See No.
LT—155/85]

copy of the Anoual
Report (Hindi and English
versions) of the Chemical!s ard
Allied Products Export Pro-
motion Council, Culcutta, for
the year 1983-84 along with
Audited Accounts.

A copy of the Review

_(Hind!) and English versions)

the
and

by the Government on
working of the Chemicals

. Allied Products Export Pro-

motion Council, Calcutta, for
1he year 1983-84
[Placed in Library. See No.

LT —156/85].

A copy of the Annual
Report (Hindi and  English
versions) of the Basic Chemi-
cals and Pharmaccuticals and
Cosmetics Export Promotion
Council, Bombay, for the year

1983-54 along with Audited.

Accounts.

A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Basic Chemicals, Phar-
maceuticals and Cosmetics
Export Promotion Council,
Bombay, for the year 1981-84
[Placed in Libgary. See No.
LT—157/85]).

A copy of the Annual Re-
port (Hindi and Epglish ver-
sions) of the Cardamom Board,
Cochin, for the year 1983-84.

A copy of the Anrnual Acco-
unts (Hindi and English ver-
gsions) of the Cardamom

Board, Cochin, for the year

MAGHA 3, 1906 (S4KA)

(iii)

(16)

a7 @)

(i)

(18) ()

(ii)

(19) (i) A copy of
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1983-84 together with
Audit Report thereon.

A copy of the Review (Hindi
and Paglish versions) by
the Government *on the work-
ing of the Cardamom  Board,
Cochia, for the year 1983-84.
[Placed in Library. See No.
LT—158/85]. :

A copy of the Aanu:il Report
(Hindi and Eaglish ersioas)
of the Textiles Committee,
Bombay, for the year 1983-84
along with Audited Accounts,
[Placed in Library See No. LT
159/85l.

A copy of the Annual
Réport (Hindi and English
versions) of the Trade Fair
Authority of _ India, New
Delhi, for the year 1983-84

along with Audited Accounts.

A statement (Hindi and Eng-.
lish versions) regarding Review
by the Government on the
working of the Trade Fair
Authority of India, New Delhi,
for the year 1983-84.

[Placed in Library. See No.
LT—160/85].

the Annual
and English

A copy of
Report (Hindi
versions) of the Trade Deve=
lopment Authority, New
Delhi, for the year 1983-84
along with Audited Accounts.

A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Trade Development Autho-
rity, New Delhi,Yor the year
1983-84.

[Placed in Library. See No. LT
—161/85].

the Anpbual
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Report (Hindi and English
versions) of the Cashew Ex-
port Promotion Council,
Cochin, for the year 1983-84

* along with Audited Accounts.

(i)

(20)

21

(22)

(23)

A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Cashew Export Promotion
Council, Cochin, for the year
J983.84.

Statement {Hindi and English
versions) showing reasons for
delay in laying the papers
mentioned at (19) above.
[Placed in library See No. LT
—162/85].

A statement (Hindi -and Eng-
lish versions) explaining the
reasons for npot ilaying the
Annual’ Report and Audited
Accounts of the Tea Trading
Corporation of India Limited,
for the year 1982-83 within
the stipulated period of nine
months after the close ‘of the
Accounting Year. .

[Placed in Library See No.
LT—163/85].

A statement (Hindi and Eng-
lish versions) explaining the
reasons for- not laying the
Annual Report and Auadited
Accounts of the Tea Board
for the year 1983-84 within
the stipulated period of mine
months after the close of the
Accounting Year.

[Placed in library See No. LT
—164/85].

A statement (Hindi and Eng-

" lish _versions) explaining the

reasons for not laying the
Annual Report and Audited
Accounts of the Plastics and
Linoleums Export Promotion
Council, Bombay, for the
year 1983-84 within the sti-

JANUARY 23, 1985

(24)

(25)

(26)

. lish wversions) explaining
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pulated period of nine months
after the close of the Account-
ting year.

[Placed in library See No. LT
-—165/85].

A statement {(Hindi and Eng-
the.
reasons for not laying the
Annual Report and Audited
Accounts of the Cardamom
Trading Corporation Limited,
for the year. 1983-84 within

the period of nine months

" after the close of the Accoun-

ting Year.
[Placed in library. See
LT—166/85].

No.

A statement (Hindi and Eng-
lish versions)- explaining the
reasons for not laying the
Annual Report and Audited
Accounts of the Coffee Board
for the year 1983-84 within
the stipulated period of nine
months after the close of the
Accounting Year.

[Placed in library. See No. LT
—167/85].

A statement (Hindi and Eng-
lich versions) explaining the
rcasons for mnot laying the
Annual Report and Audited
Accounts of the Rubber Board,
for the year 1983-84 within
the stipulated period of nine
monthssafter the close cf the
Accounting Year.

[#laced in library. See No. LT
—.68/85].

e

12. 10 hrs.

Committee on Petitions Minutes

[English]

SECRETARY-GENERAL : 1 lay

on the Table
English versions) of
gitting of the Committee on Petitions
(1984-85) (Seventh Lok Sabha).

the Minutes (Hindi and
the Sixty-eighth

P e —— ——



